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2598. SHRI KRISHNA PRA-
TAP SINGH : Will the Minister
of COMMERCE be pleased to state :

(a) whether his attention has
b < o i
ap in the “Times ia’
dated the 17th January, 1981 under
the head.ing “Export subsidy system
under fire”; and

(b) whether Government pro-
pose to review the whole question
of export subsidy and if so, the salient
features thereof ?

THE MINISTER OF STATE
IN THE MINISTRY OF CO-
MMERCE (SHRI KHURSHED
ALAM KHAN): (a) Yes, Sir.

(b) The rates of Cash Compen-
satory Support are under continual
review by the Government and nece-
ssary changes are made in the rates
on various items as and when the
situation so warrants.

Export of Tea, Jute, Sugar
and Rice

. SHRI R. P. GAEKWAD:
Minister of COMMERCE

be pleased to state :

(a) a:ﬁltal quantity wgf tea, 1::.;
sugar rice exported out o
o;gztry during the calendar year
1 H

(b) value of cach of the above
commodities expoited during the
said period ;

(c) whether figures of export of
the above commodities show an
wrd or a downward trend ;

(d):fdownward trend, reasons

for decline in the export of these
commodities and steps taken to
poost export of the same ?
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THE MINISTER OF STATE
IN THE MINISTRY OF CO-
MMERCE (SI-IRI) a;Ingl)lSHED
ALAM KHAN): (a
provisional ﬁgwaforthequannty
value of tea, Jutc,

oo an =
are as under —
i Val
Quaatity (Rs. t:'eoru)
Tea . 224.49 m. kgs. 412.55
Jute 4(0 75870 e ach) 2-78
Sugar . 64,000 tonnes a6.05
Rice . 4.5¢lakh MT 133.93
(c) and (d). While there has

been an increase in the exports of
tea and rice, as compared to the pre-
vious year, the exports of sugar have
been less because of the restrictions pl-
aced o itsexport. In sofaras jute is
concerned, it has been increasing
in quantitative terms, but the lower

value realisation in 1980 was due
to global glut of raw jute.

Licence to Coca Cola Export
Corporation

2600. SHRI DHARAM BIR
SINGH : Will the Minister of
COMMERCE be pleased to state :

(a) whether it is a fact that re-
serve Bank of India had given time
to Coca Cola Export Corporation
to ;Iose its operation by 5th May,
19753

(b) if so, whether Commerce
did not give the ad hoc
mort licence to Coca Cola in 1977;

(c) whether the annual licence to
be given to Coca Cola was for .
Rs. 16 lacs > 8% - B2~ &)
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- THE MINISTER OF STATE
IN THE MINISTRY OF CO-
MMERCE (SHRI KHURSHED
ALAM KHAN) : (a) The time-
limit upto s5th May, 1978 was appli-
cable to the Corporation only for the
purposc of diluting its foreign equity

a level not exceeding 40%. The
Corporatlon, however, decided to
wind up its operation in India.

(b) In 1977, no ad-hoc import lic-
ence was issued in their favour because
the Corporation ceased to manufac-
ture Coca Cola concentrates in India
before final decision on their appli-
cation in 1977 could be taken.

Does not arise.

———

12.00 hrs,
RE: QUESTION OF PRIVILEGE
ETC.

PROF. K.K. TEWARY (Buxar) :
Yesterday I had made an enquiry
about my privilege Motion against
Shri Jyotirmoy Bosu ,.
(Interruptions)

MR. SPEAKER : It is under my
consideration.  (Interruptions)

PROF. K. K. TEWARY : And
you assured the House. . . . (Inferruptions)

MR.. SPEAKER :The hon. Mem-
ber should know thar it is under
my consideration. ....(Inferruptions)

PROF. K.K. TEWARY : I had
given you a notice. But a report has
been published in the newspapers that
it has been rejected. (Interruptions)

MR. SPEAKER : Please listen.
What do you want ? I have already
given my observations yesterday that
it is under my consideration. What do
you want ? (Interruptions)

What do you want ? (Interrup-
tions)

ot mew fgnt woRay (7€
fol, : voum wgw, oW el F

MARCH 6, 1081

Re. @n. of Priv. 268

wreg faarfeat o T wd gur @ .
wEaw wER ¢ 519 A kg

SHRI JYOTIRMOY BOSU
(Diamond Harbour) : I had written
to you about the increase of allowa-
nces for Members of Parliament.
(Interruptions) My Party Member and
Shri Vajpayee’s Party Members and
others have opposed and questioned
it. We want secretarial assistance
from lok Sabha. . . . (Interruptions)

DR. SUBRAMANIAM SWAMY
(Bombay North East) : This hypocrisy
must end. If he does not want he need
not take it. We need it and we will
take it. (Interruptions)

SHRI GEORGE FERNANDES
(Muzaffarpur) : I want to call your
attention (Intermptwm) I had sent
a brief note. (Interruptions)

WEUW WEYRW: WIT  FE AW
&3

SHRI GEORGE FERNANDES :
I had sent a note about this economic
Administrative Service Cominission
which has now been announced. There
are certain very important points ari-
sing out of this decision of the Govern-
ment. How should we raise it ? (In-
terruptions) You please listen to me.
(Interruptions) How and where do we
raise this ? How do I riase it in the
House ? The Government is trying
to undo completely the admini-
strative structure. (Inferruptions).

MR. SPEAKER : You are raising
this in this,

WA FT TEA §

SHRI GEORGE FERNANDES
How to raise this in the House ?
How do we discuss this question’
(Interruptions) Please see. are
other aspects. Government have taken
a decision. The One is that the Govern
ment went on leaking out some in-
formation. If they taken decision
they should have had the courage
to come and tell the House. They





